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India, Extraordinary, Part II, Section 3, Sub-section (ii) dated 11th April 2025 vide S.O. 1701(E) and dated 3rd December
2025 vide S.0. 5580(E) “Construction of Road Over Bridge in lieu of Level Crossings in the District of Anakapalli, in the

[FT. . RSP/SC/Gazette/7A/BZA-VSKP/ BZA/AKP/Corr/01]
TS FHIY, & S/ A/smeaadt

MINISTRY OF RAILWAYS

(South Central Railways)

CORRIGENDUM

Secunderabad,the 13th April, 2026

S.0. 1945(E).—In the notification of the Government of India, Ministry of Railways published in the Gazette of

State of Andhra Pradesh” the Ministry of Railways hereby makes the following corrigendum as detailed below:

Corrigendum to 7A Gazette Notification — Change of Competent Authority for Land Acquisition (CALA).
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Published As:

S1.No

Special Railway Project

State

District

Competent authority for

Land Acquisition

)

2

3

“4)

)

Construction of Road Over
Bridge in lieu of Level Crossing
No. 463 at Km. 703/24 - 26 in
between Gullipadu —

Narsipatnam stations

Andhra
Pradesh

Anakapalli

Revenue Divisional Officer,

Narsipatnam

SI.No

Special Railway Project

State

District

Competent authority for

Land Acquisition

M

2

3

“4)

)

Construction of Road Over
Bridge in lieu of LC No. 469 at
Km. 709/26-28 between
Narsipatnam Road - Regupalem

Stations

Andhra
Pradesh

Anakapalli

Revenue Divisional Officer,

Narsipatnam

To be read as:

SI1.No

Special Railway Project

State

District

Competent authority for

Land Acquisition

)

2

3)

“4)

)

Construction of Road Over
Bridge in lieu of Level
Crossing No. 463 at Km.
703/24 - 26 in between
Gullipadu — Narsipatnam
Road stations

Construction of Road Over
Bridge in lieu of LC No. 469
at Km. 709/26-28 between
Narsipatnam Road -

Regupalem Stations

Andhra pradesh

Anakapalli

Revenue Divisional
Officer,

Adduroad Junction.

[F. No. RSP/SC/Gazette/7A/BZA-VSKP/BZA/AKP/Corr/01]

MANOJ KUMAR, Chief Engineer/C/RSP
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